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CENTRAL ADMINISTRATIVE TRIBUNAL
CIRCUIT BENCH, LUCKNOW
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Registratiom T.A. NO. 1168 of 1987

Branha Nand Gupta ... - Petitioner
VS,
Union of India and Ors.... Opp .rarties

Hon' Mr Justice Kamleshwar Nath, V.C.
Hon! Mr K. Obayya, A.M.

(By Hon' Mr Justice Kimleshwar Nath,V.C,)

Shri Bnil Srivastava files Vakalatnama of : |
Shri Amit Sthalkar Counsel for the ocpposite parties.
He alsc files an application dated 26.7.8% of Shri
Sthalkar mentioning that the impugned suspension order
dated 22,.3.82 contained in Annexure-I to the writ petition
has already been withdrawn by order dated 2/3-5-1985 of-- —
the D.R.M.(Engineering), North Easterm Railway, Luckrow ,
A copy of the revocation order has beem annexed to
the agpplication. In this situation, no furtr}er proceedin
are required im the present case. The petition is
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January 3, 19°0.

Lucknow.






